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ORDER 

At the time of admission hearing, ld.counsel for the 

petitioner submits that the petitioner wants to withdraw the 

Application conceding the objection taken by the ld.consel 

for the respondents that this Tribunal has .no jurisdiction 

to entertain the sane s the dispute raised in this Application 

is not conceed with a Civil Service matter. 

0 	 of 
The application is accordingly disposed/as being 

1 withdrawri. No order as to COsts. 

(S.iDasgupta) 	 (S.N.M lick) 
Mernber(A) 	 Vjce.Cbajan. 
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